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1 Additional Motor Accident Claim Tribunal, Sakti

As on 31 Janudry 2026
List of Compansation Amount
SL. Name of the Case No. Person/s Name and Address Amount | Any Other Information
No. Court Deposited
1 MACT 16/1995 1) Urmila Bai Villege Sarwani, Tahsil Sakti, 45000 -
1* Add. Motor 2) Baldevprasad  [Distt. Janjgir-Champa (C.G.)
Accident Claim 3) Santosh Kumar
Tribunal, Sakti
2 - MACT 05/1992 Kamala Bai Villege Girgira, Thana 20606 -
Chandrapur, Tahsil Dabhara,
Distt. Janjgir-Champa C.G.
3 - MACT 04/2005 Sonau Address Not Available 691507 -
4 =M MACT 89/2006 1) Dactarin Bai, Villege Ratanpali, Tah.Sakti, 8036 -
2) Hemlata Distt. Janjgir-Champa (C.G.)
3) Devendra
4) Mathura Bai,
5) Premlata
5 == MACT 84/2006 Battu Lal Address Not Available 2793 -
6 M- MACT 07/2007 Krishn Kumar Villege Chhapora, Tahsil 8418 -
Malkharoda, Distt. Janjgir
Champa (C.G.)
7 - MACT 06/2007 Har narayan Villege Chisda, Tahsil & Thana 1654 -
Jaijaipur, Distt. Janjgir-Champa
(C.G.)
8 -"'- MACT 49/2007 Raktai Address Not Available 3142 -
9 == MACT 51/2007 Jayprakash Address Not Available 3642 -
QL0 ". MACT 04/2007 Nilam Address Not Available 90000 -




11 1** Add. Motor [MACT 10/2008 Hoshram Villege Sakreli Bhatha, Tahsil 19476 -
Accident Claim Sakti, Distt. janjgir-Champa w
Tribunal, Sakti (C.G) ]

12 S MACT 51/2009 Pawan Agrawal Villege Chandrapur, Thana 2846 -

Chandrapur, Tahsil Dabhara,
Distt. Janjgir-Champa (C.G.)
13 =M. MACT 20/2022 Sanjay Kumar Villege Dabhara Ward No. 13, 170521 .
Chandra Tah. & Thana Dabhara, Distt.
Janjgir-Champa (C.G.)
14 MACT 13/2018 Neklal Villege Songuda, Thana 2157387 -
_n_ Baradwar, Distt. Janjgir-Champa
(C.G.
15 MACT 72/2016 Ghanshyam Villege Dabhara, Thana & 336494 -
e Tahsil Dabhara, Distt. Janjgir-
Champa (C.G.)
16 e MACT 75/2016 1) Bhaiyaram Villege Dabhara, Thana & 140334 -
Chandra Tahsil Dabhara, Distt. Janjgir-
2) Anita Chandra |Champa (C.G.)
3) Sunaina Chandra
17 - MACT 1/2018 1) Bhagwati Villege Pujeripali Tahsil 831856 -
2) Sangita Dabhara, Distt. Janjgir-Chmapa
3) Anita (C.G.)
4) Anushka
5) Komal
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@, 2nd Additional Moter Accident Claim Tribunal, Sakti
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